CSND

[CIC] BANK LIMITED V5, UPDESH

14.06.2021

Fresh sult recelved by way of assignment, It be checked

and m‘lﬂer'tf-ﬁ,
HEARD THROUGH VIDEOQ CON FEREMCIMG,

Presenl: Mone

As per the directions of the Hon'ble High Court of Delhi
gxcept urgent matters all other matters are to be adjourned en-Dloc

Therefare the matter be listed on 20.07.2021

(ANURAG CHHABRA)
CIVIL JUDGE-03(C), THC
14.06.2021




